File No 06/CESTAT/Statement/2011-CR

Customs, Excise & Service Tax Appellant Tribunal
West Block-2 R.K.Puram New Delhi

Dated:  13% Jan 2023

Bench wise statement showing pendency, institution and disposal of
appeals and stay application with year wise break up of appeals pending
as on 01/01/2024 is circulated for information.
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,

WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66

Disposal and Institution for the month of Dec, 2023

Opening Balance Fresh Institution/ Restored/ Disposal Pendency
Remanded
DELHI 13201 69 112 13158
MUMBALI 18343 226 256 18313
KOLKATA 9059 112 127 9044
CHENNAI 9283 138 81 9340
BANGALORE 9581 51 160 8472
AHMEDABAD 7661 39 149 7551
ALLAHABAD 2929 112 45 2996
CHANDIGARH 5760 493 229 6024
HYDERABAD 4746 32 30 4748
TOTAL 80563 1272 1189 80646




¢ MONTHLY STATEMENT FOR THE MONTH OF DEC 2023 AS ON 01/01/2024

RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
CUSTOMIEXCISE|S.TAX |AD |TOTAL STAY (CUSTOMJEXCISE|S.TAX |AD TOTAL|STAY |CUSTOMIEXCISE|S. TAX AD [TOTAL |STAY [CUSTOMS EXCISE[S.TAX |AD TOTAL [STAY
DELHI 8809 1068 3224 70 13201 0 26 9 33 0 68 1] 0 1 0 1 0 0 0 14 0 14 0
MUMBAI 8337 624 6382 0 18343 29 63 27 131 0 226 1 0 0 0 0 0 0 0 0 0 9] 0 0
KOLKATA oags| 2935 3739 ©f 9058 10 27 10 54 0 91 0 6 12 3 o 21 0 0 0 0 0 0 0
CHENNAI 3711 1888 3684 0 9283 14 98 2 38 0 138 0 0 0 0 o] 0 0 0 0 o 0 0
BANGALORE 1761 1973 5847 0 9581 3 1 5 45 0 51 0 0 0 0 0 0 0 0 0 0 0 0
AHMEDABAD 1737 3368 2556 0 7661 12 13 11 15 0 39 ] 0 0 0 0 0 0 0 0 0 0 0
ALLAHABAD 983 6oof 13371 ©Of 2929 70 29 16 67 0 112 0 0 0 0 0 0 0 ] 0 0 0 0 0
CHANDIGARH 1085| 2222| 2453 0] 5760 141 a7 21 49 0 107 4 13 89 284 0 386 0 0 0 0 0 0 0
HYDERABAD 1062 1112 2572 0 4746 1 7 3 18 0 28 2 2 0 2 o 4 0 o| 0 0 0 o 0
TOTAL 20870 18820 31794| 70| 80563) 280 06| 104 450 0 860 7 21 101 290 0 412 0 0 0 14 0 14 ]
1 Sanctioned strength of the Members is 33 and working strength is 33 ason 01.01.2024
2 Figures may be considered as tentative and subjected to further verification.
3 Members on leave during the month of Dec, 2024 for 51 days as under. (Details shown on the basis of leave applications submitted by the
Note : 1 Hon'ble Justice Shri Dilip Gupta, President Nil 12 Mr.Sanjiv Srivastava, Member {Technical) 1
2 Sh. Anil Choudhary, Member (Judicial) 2 13 Dr. Suvendu Kumar Pati, Member{Judicial) 1
3 Sh. S. K. Mohanty, Member {Judicial) 2 14 sh. Ashok Jindal, Member (Judicial) Nil
4 Sh. Ramesh Nair, Member {Judicial) 1 15 Dr.. D.M. Misra, Member (Judicial) Nil
5 Ms. Sulekha Beevi C.S., Member{Judicial) Nil 16 sh. 5.5.Garg, Member (Judicial) 4
5 sh. P. K. Choudhary, Member {Judicial) Nil 17 Sh. Somesh Arora, Member (Judicial) 1
7 Sh. Raju,Member{Technical) 1 18 sh. R.Muralidhar, Member (Judicial) Nil
8 Sh. C.J. Mathews,Member{Technical} 8 19 Sh. P.A.Augustian, Member {Judicial) Nil
9 Sh, P. Dinesha, Member{Judicial) 7 20 Ms. Binu Tamta, Member{Judicial} 4
10 Sh. Ajay Sharma, Member{Judicial} Nil 21 Mr. P Anjani Kumar, Member {Technical) Nil
11 Ms. Rachna Gupta, Member(Judicial} 3 22 Sh. A.G.Shakkarwal, Member({Technical) 6
23 Sh.c.L. Mahar, Member (Technical) Nil




TRANSFERED TO

OTHER BENCHES DISPOSAL CLOSING BALANCE
TOMS |EXCISE [S.TAX AD TOTAL |STAY |CUSTOMS EXCISE |STAX |AD TOTAL |STAY |CUSTOM EXCISE |S.TAX |JAD . TOTAL STAY

0 ¢ o 4] 0 0 30 23 59 0 112 0 8805 1084 3213 70 13172 0
0 0 0 0 0 G 177 60 19 0 256 0 8228 3591 6494 0 18313 30
0 0 0 0 0 0 36 18 43 0 127 5] 2382 2909 3753 0 9044 4
0 0 o] 0 0 4 24 33 24 0 81 13 3785 1857 3698 0 9340 1
0 0 0 € 0 0 52 80 48 0 160 0 1710 1918 5844 0 9472 3
0 0 0 [¢] 0 0 53 57 39 0 149 0 1697 3322 2532 0 7551 12
0 0 0 c 0 0 21 11 13 0 45 0 991 614 1391 0 2996 70
0 0 14 0 14 0 82 122 45 0 229 25 1073 2210 2727 0 6010 120
0 0 0 0 0 0 1 11 18 0 30 1 1070 1104 2574 0 4748 2
0 0 14 0 14 0 456 425 308 0 1189 45 29741 18609 32226 70 80646 242

24 Mr. M. Ajit Kumar , Member {Technical) 1

25 Mr. M.M.Parthiban , Member (Technical) Nil

26 Ms. Hemambika R. Priya, Member { Technical) Nil

27 Mr. K Anpazhakan , Member {Technical) 2

28 M. Pullela N.Rag , Member {Technical) Nil (Vaishall

29 Mr. Rajeev Tondon, Member {Technical) 3 Technical Officer

20 Ms. R.Bhagya Devi, Member {Technical) 1

31 Mr. Vasa Sheshagiri Rao, Member {Technical) 1

32 Mr. AK. Jyotishi, Member (Technical) 1

33 Mr. P.V.Subba Rao, Member (Technical) 1




STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.01.2024.

\

YEARS |DELHI |MUMBAI [KOLKATTA |CHENNAI BANG. |AHMEDB{ALLBD _|CHD |HYD
1991 0 0 0 0 0 0 0 0 0] '
1993 0 0 0 0 0 0 0 0 0
2000 0 0 0 0 0 0 0 0 0
12001 0 0 0 0 0 0 0 0 0
2002 0 0 0 0 0 0 0 0
2003 0 0 0 0 (2 0 0 0 0

’tzom 0 () 0 0 '( 0 o 0 0
2005 12 1 0 1 0 0 0 0 0
2006 18 3 0 1 0 5 0 0 0
2007 11 2 0 4 0 0 1 0 2
2008 8 11 5 0 2 1 1 0 1
2009 a2 22 64 16 25 16 11| 29 12
2010 37 31 22 11 281 24 9l 46 6
2011 53 43 183 16 379 64 16| 82 20
2012 56 96 109 14 544 93 35/ 181 222
2013| 108 406 309 186 626 316 37| 253 262
2014 97 1003 446 694 835 515 ag| 571 327
2015 67 897 422 1138 807 622 99| 416 249
2016 103 1519 753 1054 960 696 g2| 338 444
2017| 237 1637 738 1189 893 680 92| 522 536
2018] 762 2461 1650 1486 981 912 170| 900 491
2019] 942 1998 1402 1057 605 799 237] 833 319
2020] 699 1111 550 566 355 555 450, 322 313
2021| 1830 2093 608 622 707 663 688 399 594
2022| 2342 2298 709 455 762 881 506| 414 494
2023| 5748 2677 1074 830 707 708 514] 704 456

TOTAL | 13172| 18313 o0aa|  93a0] 9a72] 7551  2996] 6010 4748




